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MR. CHAIRMAN: We have had
enough of discusion on this. We will
now go to discuss the Report of the
University Grant Commission.

16.55 hrs.

MOTION RE. REPORT OF UNIVERSI-
TY GRANTS COMMISSION FOR
1875-76—cond.
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*SHRIMAT] BIBHA GHOSH GO-
SWAMI (Nabadwip): Mr. Chairman,
Sir, I will speak in my mother tongue
Bengali. Sir, this report of the
U.G.C. only reiterates the policy initi-
ated in the 5th Five Year Plan and
it portrays what has been done and
what is proposed to be done following
that policy only. In the very first
page of this report it has been said:

“The Commission has been laying
great emphasis on regulation of the
growth of Universilies and colleges
so that standards could be raised
by consolidating the existing institu-
tions.”

Then again at page 10 it says:

“While following g policy of regu-
lated admissions to university level
courses in the interest of mainten-
ance of standards and proper utili-
zation of our scarce resources, spe-
cific measures iike the provision of
remedial courses and reservation of
seals, have been adopted 1o ensure
that students belonging 1o the
weaker sections of the community
are not denied access to higher
education.”

Stress has been laid on consolidation.
Now the programmes under consoli-
dation can be viewed under three
heads, enrolment regulation, secondly
raising the standards and thirdly to
make the colleges viable. All these
programmes together has been called
“consolidation”. it has apparently
been presumed that there has been
enough spread of higher education in
our country and that has reached an
optimum Jevel. Now they will turp
towards raising quality and standard
of education. The idea is thal we
wiil educate lesser number of stu-
dentg but will provide them with
better quality of education? Now the
question is are we uniformly following
this policy in respect all the students
“who are coming for higher education.
I am afraid that is not being done.
Sir, out of total 4058 colleges only 407

JULY 20,

1977 1975-76 (M) 328

coileges are being brought under this
quality improvement programme. That
has been slated in this report itself.
The selected colleges form only 10 per
cent of the total number of collegés.
The other 90 per cent colleges are left
out of this quality improvement pro-
gramme. That means the programme
of consolidation is being made appli-
cable to these 10 per cent colleges
only, Along with this meniion has
been made of social justice. We have
all along been seeing that the Govern-
ment’s idea of social justice means,
some facilities for scheduled castes
and scheduled tribeg students iike
grant of additional facilities for re-
search to about 50 such students, as
mentiioned in this report itself, and
opening of a few institutions in some
backward areas. It is limited to that
only, The Government’s idea of social
justice ends there and the Government
keeps a clean conscience. Then again
a few things have been mentioned
about flexibility and non-formal edu-
cation where the Government washes
itself of all responsibilities. Any one
can deposit prescribed fees and take
the examinations. All this is only a
repetition of the earlier policies. It is
only a play of terminology. In reality
this official jargon is nothing but a
rhetoric of crisis management. It is
only anp aitempt to conceal the crisis
in the [ield of education. If we go
behind this rhetoric and try to probe
a little what will we find? Mention
has heen made about consolidation
and “growth”. Sir, the question of
“growth” is totally irrelevant. In the
field of regulation of admission Wwe
find that even without any positive
role of the U.G.C, regulation has been
taking piace. Since 1971-72 in the field
of college education, it is not that
the percentage of growth is declining
but the absolute number of students
itself ig on the decline. In the U.G.C.
report it has been said that the per-
centage of growth in the number of

students for higher education is de-
clining. This decline in the percent-
age of growth also varies from year

*The original speech was delivered in Bengali,
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to year. It has been tactfully that said
University levei enrolment between
1961-62 and 1969-70 increased by
12.14 per cent. In 1970-71 it became
9.0 per cent. In 1971.72 it was 5.7 per
cent, 1972-73 it was 5 per cent; 1973-74
it went down further to 3 per cent.
In 1974-75 it went up little to 5.9 per
cent. In 1975-76 it came {o 2.5 per
cent. This is really tactful and this
has been repeated in the Ministry’s
report also, But if we consider the
total number, we will find that it is
constantly on the decline, In the basic
statisticals reiating to the Indian Eco-
nomy, 1950-51 to 1974-75 which is a
publication of the Department of Sta-
tistics, Ministry of Planning, it has
been said that in 1971-72, the total
number of students in Universities ard
colleges were 3.26 million. No Sir,
this figure has been mentioned in this
publication of the U.G.C. on the basic
facts and figures. In the former pub-
lication it has been said that the total
number of students in Universities and
colleges in 1973-T4 were 3.17 million,
and in 1974-75, 2.94 million. In 1975-76
it was 2.42 million gccording to the
Ministry’s report. Then what is the
growth rate? In 1973-74 as compared
to 1971-72 the growth rate was minus
2.8 per cent, In 1974-75 compared to
the earlier year it was minus 7.3 per
cent and in 1975-76 it was minus 17.7
per cent compared to the earlier year.
This shows that even before the U.G.C.
took up this programme of consolida-
tion the total number had already
started declining. What is the reason
for this? In the report of the Ministry
“socio-economic causes” have just been
touched and passed over. In the
U.G.C, report it has been said that the
decline is due to non-formal education
etc. In our view this decline has been
‘chiefly due to three causes wviz., conti-
nuous erosion in real income of the
people, As a result of this people are
not able to make more private invest-
‘ment and the expenses on education
has been going down and lesser num-
ber of children are being sent for re-
‘ceiving higher education. Secondly,
the number of educated unemployed
‘hag crossed 40 lakhs and 'the value of
‘degrees have been on the deciine.
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Therefore, lesser number of students
are going up for degree education.
They have lost faith that the posses-
sion of degrees will help them in find-
ing employment. Thirdly the alloca-
tion and grants of the Government on
education has also gone down in real
terms. As g result of this the alloca-
tion per head of students has gone
down and lesser number of students
are being provided education so the
number is going down without any
U.G.C. plan to help it. If we add to
this the new 10 plus 2 system  then
work of “regulation” of the U.G.C.
will be absolutely completed, Accord-
ing to the figures of NCERT we find
that out the total number of stu.-
dents passing out of Class IX, only
33 per cent will be able to join colleges.
That will be the ultimate in ‘‘consoli-
dation”,

We find a great imbalance in the
matter of college and university ad-
missions. In the U.G.C. report it has
been said that there has been a mar-
ginal decline in the field of engineer-
ing, medical and 'scientific education.
This phenomenon is nothing new in
this year’s report if we study last few
reports we will find that there has
been such a marginal decline every
year. As a result there is an absolute
decline in those fields. We find posi-
tive growth only in fields of law and
‘commerce. Now the question arises
that keeping in wview the economic
conditions of our country, whether we
want more productive gkill or more
service skill? Do we want to produce
goods or do we *want to produce ser-
vices? In the present report of the
U.G.C. we do not find any special
effort to remedy this. If this situation
continues then after some time we will
turn into a nation of shopkeepers. The
U.G.C. does not appear 'to be making
any concious eflforts to remedy this im-
balance. Along with this it is also to
be considered that over 17 per cent of
our ‘engineers are already working in
foreign countries. "Majority of the
better students of the ITI's are also
going out of the country in search of
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employment. Therefore, the picture
becomes much more grave.

In these circumstances the idea of
“consolidation” can only mean that we
are going to provide more facilities of
higher education to the well to do
people and to curteil educational faci-
litles for the poorer students. There-
fore, through consolidation we are dis-
eriminating against the poor in a
planned way. Educational facilities
are being curtailed for them and it is
to hide this fact that they are talking
about viable institutions. Education is
being restricted under the pretext of
viable Institutions. In such areas
where there is very little spread of
education it will be extremely difilcult
to find viable institutes and they may
take decades to have viable institutes
in guch areas, We should also remem-
ber that in this country more than 75
per cent of the colleges are private
colleges. Majority of such colleges are
finding themselves unable to prove as
viable colleges and therefore they will
be deprived of any Government help.
In Bihar, 1 know, 41 colleges were de-
clared ag non-viable last year but that
decision has now been postponed for
one year. In West Bengal also the
the situation is very serious. This year
the number of students in the first year
clasg in most of the colleges is 50 or
less, In these circumstances my de-
mand is that the Government should
take over all these colleges and they
should take full responsibility of these
colleges. About these viable institu-
tions glso the question of social justice
is being added. On the one hand edu-
cation is being curtailed but at the
game time it iz said that for purpose
of social justice 50 or 100 colleges in
backward areas will be covered by
the scheme and they will be given
grants even if they are not viable, In
the matter of soclal justice another
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of Higher Education, I quoie,—

“The Schedulsd Castes continue to
be educationally backward and to the
extent that this ig 80, it will be neces-
gary to continug special programmes
for their education. However the
contention that the programmes
for their educational development
are giving rise to new inequalities
within the Scheduled Castes com-
munily is amply justified. If these
inequalities are to be controlled, it
will be necessary to review and re-
vise the operafion of the current pro-
grammes. The emergence of new
inequalities is not the only problem
that occurs. The data indicate that
the performance of the students
who are covered by the facilities is
not altogether satisfactory, Both in
their performance and their situation,
the beneficiaries of present program.
mes lag behind their non-Scheduled
Castes classmates, The situation
needs to be handled with greater
imagination and sensitivity than at
present."

It has been stated here that Schedu
led Castes and Tribes students are not
going up for professional and technical
courses. They are only crowding the
inferior institutions. Only 5 per cent
of these are able to join superior in-
stitutions and 76 per cent are going
to inferior institutions. Even those who
are able to join superior institutions
their performance is poor. I thereforc
wili expect that the new Government
will review the policy and tackle this
problem with a new outlook, Now my
main guestion is that standing in the
midst of the present acute crisls in the
fleld of educalion will the new Janata
Government keep on following the
policles of the last Government only’
In this country over 70 pet cent of
the people are illiterate. There I8
crisis both in the fleld of primary
education and secondary - education
and the question of economic and
social dispartities are also inseparably
conpecied with the grisis in education.
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Discrimination against the poor people
in' providing educational facilities has
been in  wvogue. We must provide
equdl opportunities of education to
all If we follow the policy of restric-
ted and gelected enrolment then only
the richer people will be benefited
and the poor people will be further
deprived. It will nol be possible
to raise the  standurds and “‘con-
solidation” will only remain an ampty
slogan, Therefore in the end I will
say if we are to free our education
from this wviclous circle then we
will have to give up this policy of
digerimination. The Gavernment will
have to take the responsibility for
providing education to all the students
right from the primary stage to secon-
dary and umiversity stage. They can-
not shurk their responsibility in this
matter leaving the responsibility to
private trusts or in the name of non-
formal education. Man power plann
ing will have to be undertaken tak
ing the total work-force in society into
account, This also is not enough. Side
by side Government should provide
employment to all the students com-
ing out after training or they should
provide unemployment stipends in the
alternative. Only then our present
system of education will  become
meaningful ond relevant 1o the re-
alities of Life, I will expect from the
present Government and the present
Education Minisler, the introduction
of a new and democratic method of
education, a new system giving a new
direction to higher education in our
rountry
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MR. CHAIRMAN: Please listen to
me, Mr. Lakkappa. Your two mem-
bers have already taken more than
40 minutes. Now you are left with 20
niinutes. There are ancther {wo speak-

ers on your side. I am calling upon
them,
PROF. DILIP CHAKRAVARTY

(Calcutta—=Bouth): We have a parly
meeting at six O'clock. Could you not
adjourn, I shall speak to-morrow®

MR. CHAIRMAN: If you do not want
to gpeak, I shall ask Shri Lakkappa
10 speak,

SHRI K. LAKKAPPA (Tumkur):
This is a very interesting subject.
Government has come forward to dis-
cuss University Grants Commission.
It was once discussed when I was a
Member,

In the
tioned—
“The universities have been re-
Iatively quite during 19875-76. The
Commission requested the Vice
Chancellor to umdertake measures
for restoring normalcy in regard to
the academic and examination sche-
dule. Although more than 50 per
cent of the universities were behind
schedule in holding examinations
in 1074-75".

You may not agree to anything on
the performance of the Government,
but the universities have been rela-
tively quite in 1975-76. It is a rea-
lity. That means there are certain
far reaching measure; which have
taken place regarding universities
and its development angd the gcademic
interest so far as education system is
concerned, It has been stated that
Education is a State subject. No less
a person than Mr. M, C. Chagla has
sald esbout this, The question was
asked whether UGC is. powerless.
The reply was given that it was a
State subject. The Forty-Second
Amendment haz dohe an important
thing, namely, plaging Education in
the Concurrent List. Some Members
attacked universities vehemently say-
ing that they are responsible for this

introduction, it was men-
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thing or that thing. It is most unfair
to attack univeérsities for Anything
and everything. 1 wish to empbatise
that universities should bg free from
politics and political operations and
politicalisation and it should be free
from patronisation of any kind. This
is my view.

Sir, university standards have come
down in various ways. There is a
mushroom growth of universities and
the standards all-round have come
down. For remedving this situation,
certain measures have been suggested.
The Kothari Commission has made
certain  suggestions, Those sugges-
tions are still not implemented. I do
hope that the hon. Minister will take
certain far-reaching measures in the
matter, to implement the suggestions
made by the Kothari Commission, to
see that university standards do not
deteriorate There are certaln radi-
cal reforms which are very much
needed in the case of certaln universi-
ties and these universities shoulq be
taken care of

It has been reported that in respect
of various eolleges and institutions,
the funds provided have been misused
and misapplied. Certain institutions
are not working well All these
things have been brought to the notice
of the hon. Minister but stil] no action
has been taken in the matter,

There was a high-power committee
constituted to review the working of
the University Grants Commission
some time back. They have reported
certain things. They have sald that
the chief function of the commission
has been distribution of money and
that it is not evincing any interest in
the academic field. There should be
an autonomous atmosphere so far as
academic education s

dents, have
tiott of pajatial bufidivigs, 1 il ;um
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mm I bheard about a cer-
tain which got funds which
were not used properly. That is why
1 wish to take some time in this dis-

cussion of the U.G.C’s Report.

About the Indisn Institute of
Management, Bangalore, there is a
case &ng a judicia) enquiry has been
pending for a long time and when
the Minister, Dr. Chunder recently
visited Bangalore, he paid 5 visit to
this Institute which thus got credit
whereas there was large-scale mis-
appropriation of funds made by the
Director of this Institute. I quote:

“The Indian Express and Kan-
nada Prabha published in series of

investigative reports from Tth to
11th June, 1877...... i
Under the rule of the Janata Gov-

ernment, the Education Ministe; went
to the same place where there is
breeding of corruption a seat of cor-
ruption—where your money has been
misused,

PROP P G, MAVALANKAR
(Gandhinagar): Sir, 1 rise on a point
of order. (Interruptiuns)

MR. CHAIRMAN: Mr. Lakkappa,
please sit down. Prof. Mavalankar is
on a point of order.

PROF. P, G. MAVALANKAR: Sir,
I am on a point of order. I want to
know from you whether the House
is discussing the Demands for Grants
of the Ministry of Education or the
report of the University Grants Com-
mission for the yeax 1875-78. My
friend may criticise the report of
75-76, and if it is his pleasure to cri-
ticlse his own, the then Government's
action, he is free to dp so! That is &
different story,

l"’”“‘“ordehonlyﬂxu. He
8 referring to something which is not
Thovant to the Report of UGC.

ilwummhmhmtheﬂ.ﬂ.m
Teport. He is referring to the Indian
institute of Managemens, Bangalors,

{ike that, he may go on referring to
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the similar institutions at Caloutta
and Ahmedabad,

As far as 1 know the Indian Insti-
tute of Management is nat one of the
nine institutions which is deemed to
be a University under the U.G.C.
Now, wrhatever is not within the pur-
view of the U.G.C. how Is that rele-
van{ here? That is my poini of order,

MR. HENRY AUSTIN (Ernakulam):
It is relevant in the sense that for
instance he is reading from a news-
paper repor{ about the mismanage-
ment < ¢hat fnstitution whdcl, wiex
the Minister of Education vigited
Bangalore, was visited by him in spite
of the knowledge or in spite of the
press report that their affairs are mis-
managed, this was what he was refer.
ring to.

PROF, P, G. MAVALANKAR: My
point of order ig that this is not within
the purview of this rcport, (Inter-
ruptions)

MR. CHAIRMAN: Order, order.

DR. HENRY AUSTIN: It comes
under the Ministry of Education.
(Interruptions).

FPROF. P. G. MAVALANKAR: But
he is discussing something which is
not relevant,

DR. HENRY AUSTIN: In & dlscus-
sion of this nature when we are dis-
cussing the U.G.C's report it is rele-
vant in the sense that here ig a situa-
tion in which the Minister of Educa-
tion has gone there and he refers to
something connecteq with that and
50, 1 is certainly relevant,

PROF. DILIP CHAKRAVARTY: I
would like to dispute that, Our dis-
cussion should be confined to this
report only.

MR. CHAIRMAN: Prof. Mavalan-
kar's point in short s this that the dis-
cussion refers to the report of the
U.G.C. and s0o whatever is relevant
bnly may be discussed here Bul,
Mr. Lakkappe's polnt is beybiid ‘thit,
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PROF, P. G. MAVALANKAR: I am

brought this matter to the House,

But, this is not the occasion to do
80, That was my point.

18 hre.

SHRI K. LAKKAPPA: I know you
are an scademnician whereas we are
politicians, we are not academicians,
(Interruptions).

MR. CHAIRMAN: Order, order.
Will you kindly sit down? The pomnt

GMGIPND—L-— 1igsL.5—5.9:7-—J08
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SHRI K, LAKKAFPA: 8it, 1 have
no quarrel with my friend, Prof.
Mavalankar,

MR. CHAIRMAN: Mr. Lakkappa,
how much more time wil] you take to
conclude your speech?

SHRI K. LAKKAPFA: Ten minutes,

MR. CHAIRMAN: K is already
6 Oclock. The hon’ble Member may
conunue his speech tommorrow,

18.01 hre.

The Lok Sabha then adjcirned tll
Eleven of the Clock on Thursday,
July 21, 1977/Asadha 30, 1899 (Saka)



